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These appeals were called on for hearing today.

HON'BLE MR. JUSTICE DEEPAK GUPTA

For Appellant(s)
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UPON hearing the counsel the Court made the following
ORDER

Ad-valorem court fee has been filed in all the matters.

Delay, if any, in filing the Ad-valorem court fee is condoned.

(KUSUM LATA SYAL) (ANITA RANI AHUJA)
SENIOR PERSONAL ASSISTANT COURT MASTER (NSH)
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